
HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU 
(Chief Justice's Secretariat) 

***** 
Subject: - Appointment against the posts of System Assistants in the District 

Judiciary of UT of J&K (Jammu Division), advertised vide Notification No. 

06 of 2024/Psy dated 28.08.2024. 

ORDER 

No. '511 of 2025/Psy Dated:- 24.04.2025 

Consequent upon the finalization of the selection process and approval 

accorded by Hon'ble the Chief Justice to the recommendations of the Hon'ble 

Selection Committee, constituted for recruitment to the posts of System Assistants 

in the District Judiciary of Jammu Division of UT of J&K, advertised vide High Court 

Notification No. 06 of 2024/Psy dated 28.08.2024, the following candidates in order 

of merit are temporarily appointed as System Assistants in the Pay Level- 2 (19900-

63200) in the District Judiciary of Jammu Division of UT J&K: 

S. No. Roll No. Name of candidate with parentage & residence Category 
S/Shri 

1. 241205133 Shubam Gupta S/o Suresh Kumar Gupta R/o OM/ST2 
Ward No 4 Galhuta, Mendhar Poonch-185111 

2. 241205215 Mohd Ayoub S/o Mohd Azim, R/o OM 
Thanamang Darhal Rajouri-185135 

3. 241205172 Sakshi Bala D/o Jamil Singh R/o Village Ninganar ST2 
Teshil and District Rajouri- 185131 

4. 241205152 Mohit Kumar S/o Megh Raj R/o sc 
Viii. Sunal Po Thial Udhampur-184205 

5. 241205170 lmran Manzoor S/o Manzoor Hussain R/o ST1 
Behrote Tota Mohra Ward No 1 Tehsil 
Thannamandi Rajouri-185212 

Note:-

a) The two candidates figuring at Serial No. 1 & 3 selected shall submit their joining reports 

before Pr. District & Session Judges Kathua, candidate at Serial No. 02 shall submit his joining 

report before the Pr. District & Sessions Judge, Rajouri, candidate at Serial No.4 shall submit 

his joining report before the Pr. District & Sessions Judge, Ramban and candidate at Serial 

No. OS shall submit his joining report before the Pr. District & Sessions Judge, Kishtwar. 

b) All the new appointees are directed to join before the above mentioned Pr. District & Session 

Judges within a period of 21 days from the date of issuance of the appointment order. In 

case any appointee fails to join within the stipulated period, in that event his/her 

appointment shall be deemed to have been cancelled without any further notice. 



c) All the Presiding Officers, before whom the new appointees have to join, are directed to 

check all the testimonials of new appointees and get them verified from the concerned 

issuing authorities. 

d) In case the candidate fails to produce requisite qualification and category certificate, the 

appointment of such candidates shall deemed to be cancelled ab- initio. 

e) All the Presiding Officers, before whom the new appointees have to join, are directed to get 

the character and antecedents of the new appointees verified from the concerned authority. 

f) The new appointees are directed to give an undertaking before the Presiding Officer at the 

time of their joining in the shape of affidavit duly attested by the Judicial Magistrate 1st Class 

to the effect that in case any adverse report about his/her character and antecedents is 

received from the concerned authority, in that event his/her appointment shall be deemed 

cancelled ab-initio and shall have no claim on his/her appointment. 

g) The salary of the new appointees shall not be drawn unless a satisfactory report in respect 

of (c), (d) & (e) above is received by the concerned Presiding Officer. 

h) Posting orders of these new appointees shall be issued separately 

By Order. 

~~v~\~\~ 
Principal Secretary to 

Hon'ble the Chief Justice 

No. 'iZ~-'3S /fzy- G:f( oated_:Z_:t;:...j..../_0lf_,_/_2o_l_r __ 
Copy to the: 

1. Secretary to Hon'ble Mr Justice. for the information of His Lordship. 
2. Registrar General, High Court of J&K and Ladakh. 
3. Registrar vigilance, High Court of J&K and Ladakh. 
4. Registrar Computers, High Court of J&K and Ladakh 
5. Registrar Rules, High Court of J&K and Ladakh. 
6. Pr. District & Sessions Judges, Rajourt Kathua, Kishtwar & Ram ban . 

...... for information and necessary action 
7. Director Information, Jammu/Srinagar with the request to publish the order in two Daily Newspapers 

having wide circulation in both the divisions of UT of J&K. 
8. Director, Doordarshan, Jammu/Sgr. to broadcast the above order in News & employment bulletin. 
9. Director, All India Radio, Jammu/Sgr to broadcast the above order in News and employment bulletin 
10. CPC, e-Court, High Court of J&K, Jammu for uploading the same on the High Court website. 
11. Chief Librarian, High Court Wing, Jammu I Srinagar for keeping the record of the same. 
12. Order file. 

(M.K. S arma) 
~\~\..( 

Principal Secretary to 
Hon'ble the Chief Justice 


